
CENTRAl ADWTNISTRATIVE TRIBUNAL. 3ABALPUR BENCH. 3ABALPUR

Original Apprication No« 152 of 199B

Oabdlpur, this the 2Gth day of March 2003.

Hon'ble Mr. Shanker Raju - Member (3udicial)
Hon ble Mr. R.K. Upadhyaya — Member (Admnv.)

1. Gazetted Officers Association
Security Paper Mill,
Hoshangabad,
Through Sri U.K. Pathak,
President.

2. Sri K.C. 3ain, Technical Officer
Security Paper Mill
Hoshangabad,

3. Sri A.C. Koahy,
S/o Sri Oommen Chacko,
Asstt. Manager, Security Paper
Mill Hoshangabad. M.P.

(By Advocate - Shri S.K. Nagpal).
- APPLICANTS

UERSUS

Union of India,
Through Secretary,
Ministry of Finance,
Govt. of India, Neu Delhi.

General Manager
Security Paper Mill.
Hoshangabad. - RESPONDENTS

(By Advocate - Shri Om Namdeo for Shri B.Dasilva).

0 R D £ H (Oral)

The learned counsel seeks to uithdrsu this original
appllcstion uith liberty to file afresh, end uhich i, liot opposed
by bhe learned counsel of the respondents. The prayer of the
applicant to uithdrau the OA is allowed. This OA is disoissed ss
uithdraun.

(R.K. UPADHYAYA)
member (A) (SHANKER RA3U)

member (3)
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